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 4  25  hrs

 CONSTITUTION  (AMFNDMENT)
 BILL*

 (Amendment  of  Part  IV)

 भरी  भोगेन्दर  क्षा  (जय नगर)  उपाध्यक्ष

 महोदय,  सैं प्रताव  करता  हू  कि  भारत  के

 संविधान  का  और  संशोधन  करने  लाने  विधेयक

 को  पुर  स्थापित  करने  की  अनुमति  दी  जाप  t

 MR  DEPUTY-SPEAKER  Tho  ques
 tion  08

 “That  leave  be  gtanted  to  mtroduce
 a  Bill  further  to  amend  the  Constitu-
 tion  of  India”

 The  motion  was  adopted

 aft  भोगी  झा  मै  विधेयक  को  पुर  तथा-

 बिंत  करता  हूँ  ।

 4  26  hrs

 SALARIES  AND  ALLOWANC  $  OF
 MEMBERS  OF  PARLIAMFPNT

 (AMENDMEN?!)  BILL”

 (inser  tion  of  new  Section  8  A)

 st  पत्त मा साल  बारूपाल  (गया  नगर)

 उप्राष्रपक्ष  महोदय  मैं  प्रस्ताव  करता  हूँ  कि  संसद्
 .
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 सदस्यों  के  वेतन  तथा  भत्ते  अधिनियम,  954

 का  दौर  संशोधन  करने  वाले  विधेयक  को  पुर
 स्थापित  करने  की  भ्र नुम लि  दी  जाय।

 MR  DFPUTY-SPFAKFR  The  ques-
 tion  I8

 प्  t  leave  he  ranted  to  introduce  a
 iil]  further  to  amend  the  Salaries
 and  Allowances  of  Members  of  Parlia-
 ment  Act  954

 SHP!S  M_  BANERJEE  (Kanpur)
 l  oppose  this  Bill  A  Similar  Bill  was
 sought  to  be  introduced  now  by
 Shr  Y  P  Mandal  Shri  Panna  Lal
 Baruupal,  who  looks  after  the  welfare  of
 the  hon  Members  co  well,  says  in  this
 Bul

 just

 “A  member  shall,  on  ceasing  to  bo  a
 member  of  etther  House  of  Parliament

 (i)  be  entitled  to  receive  a  pension  at
 the  rate  of  three  hundred  rupees  per
 mensem  ”

 Have  you  ever  heard  Of  a  person
 drawing  a  salary  of  Rs  500  getting  a

 —  rr  कप  प-  ts  +  oe  oi  ware  ew
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